. . OA-85/2026/EZ
M Gmail

NGT Kolkata <pgngtkolkata@gmail.com>

Fwd: Fw: Complaint against Ostapal Mines for polluting the Dhamsa Nala
1 message

National Green Tribunal, Eastern Zone Bench, Kolkata <ngtjudicial-kolkata@gov.in> Fri, Sep 12, 2025 at 10:31 AM
To: pgngtkolkata <pgngtkolkata@gmail.com>

Regards/H1g2 s

Judicial Section =TRI& SHTHRT

National Green Tribunal f?’@ﬁﬁﬁﬁ SHfYeHRoT
Eastern Zone Bench / 4dT &31g 13,

New Town, Kolkata / = €13, HIGeTal - 700161

Ph./SUd% - 033-2324 0089
Email: ngtjudicial-kolkata@gov.in

============ Forwarded message ============

From: RK SINGH <g_medal@rediffmail.com>

To: "ngtjudicial-kolkata "<ngtjudicial-kolkata@gov.in>

Date: Fri, 12 Sep 2025 08:02:28 +0530

Subject: Fw: Complaint against Ostapal Mines for polluting the Dhamsa Nala
============ Forwarded message ============

REGARDS. RK Singh. DIN 10616965, BE Goldmedal, GATE Rank 14,FCC RQP 9337195659, RD 1 SATYENDRA NAGAR
AURANGABAD 824101

From:g_medal@rediffmail.com

Sent: Thu, 27 Jan 2022 17:52:44

To: <ngtjudiciaI—kolkata@gov_in>,"registrarngt—kolkata"<registrarngt-ko!kata@gov_in>,"ngtpb.pg"<ngtpb.pg@gmail.com>,"
supremecourt"<supremecourt@nic.in>

Subject: Fw: Complaint against Ostapal Mines for polluting the Dhamsa Nala

Sir,
| was Head Mines with FACOR since 2016.
Vedanta Ltd took over FACOR in Sep 2020 and bypassed me.
They discharged 15Lacs Cumt carcinogenic water in Dhamsal Nala.
Ospcb connived with Vedanta.
It has all merits of PIL. Pls EZ Help.
Forwarding whatsapp chat proving bypassing ETP in the knowledge of CEO Vedanta and bribe to RO PCB Jajpur in separate
mail.

REGARDS.
RK Singh

8544630357

From: "RK SINGH"<g_medal@rediffmail.com>
Sent: Thu, 27 Jan 2022 16:35:33 GMT+0530
To: "registramngt-kolkata@gov.in"<registrarngt-kolkata@gov.in>



" Subject: Fw: Complaint against Ostapal Mines for polluting the Dhamsa Nala

REGARDS.

RK Singh,Laxmi Bhawan Kuans 756100
Mining
9437499038

8544630357

From: "RK SINGH"<g_medal@rediffmail.com>

Sent: Thu, 27 Jan 2022 16:23:08 GMT+0530

To: <ngtpb.pg@gmail.com>, <rg.ngt@nic.in>, <supremecourt@nic.in>, <info@transparencyindia.org>
Subject: Fw: Complaint against Ostapal Mines for polluting the Dhamsa Nala

REGARDS.

RK Singh
8544630357

From: "RK SINGH"<g_medal@rediffmail.com>

Sent: Tue, 26 Oct 2021 09:13:14 GMT+0530

To: "rg.ngt@nic.in"<rg.ngt@nic.in>, "supremecourt@nic.in"<supremecourt@nic.in>, "info2525"<info@transparencyindia.org>
Subject: Fw: Complaint against Ostapal Mines for polluting the Dhamsa Nala

REGARDS. RK Singh,Laxmi Bhawan Kuans 756100 Mining 9437499038 Sent from RediffmailNG on Android From: biswa
ranjan paramguru <paramguru.biswa@gmail.com=> Sent: Mon, 17 May 2021 21:22:40 GMT+0530 To: dm-jajpur@nic.in,
spjjp.odpol@nic.in Subject: Complaint against Ostapal Mines for polluting the Dhamsa Nala Sir, Kindly find attach the Complaint
against Ostapal Mines for polluting the Dhamsa Nala by illegally discharging untreated hexavalent Chromium Mines Water into
this natural drain. Thanking You, with regards Biswaranjan Paramguru Advocate, Supreme Court of India

5 attachments
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DISCHARGE OF EFFLUENTS INTO DAMSALA NULLAH

CPCB shies away from Vedanta pollution issue

FOST NEWS NETWORK
Jajpur, August 31: Though the
Central Pollution Control Board
(CPCB) has sought a reply from
the State Pollution Control Board
{SPCB)on its clean chit to Vedanta-
owned Facor Ostapal chromite
mines in Sukinda over discharge
of toxic effluents into Damsala
nullah. the latter continues to main-
tain its silence on the issue and is
vet file a reply, a report said.

The Facor Ostapal chromite
mines are being operated by the
Vedanta group in Sukinda. It is
alleged that the industrial and
mining giant is discharging toxic
effluents from the mines into
Damsala nullah and polluting the
water body, which is a natural
stream in the area.

The effluents containing vari-
ous harmful chemicals and min-
erals have been posing a major
health risk to the people in the
area. A case regarding the alleged

dlschan,e of toxic efﬁuems into
the Damsala nullah is sub-judice be-
fore the CPCB.

Proof regarding the allegations
was confirmed from a WhatsApp
chat between the Vedanta mining
staff. Despite the serious allega-
tions, the regional officer of SPCB
al Kalinganagar has given a clean
chit to Vedanta. A report in this re-
gard has been submitted by the
member secretary of SPCB before
the CPCB, June 21.

However, MK Choudhury of DH-
PR division of CPCB shot off alet-

ter (CB/PR/PG/2021-22) to the mem-
ber secretary of SPCB seeking his
reply after the petitioner RK Singh
raised objections to the clean chit
given to Vedanta. SPCBis vet tofile
its response on the issue while,
the CPCB too has fallen silent.

According to the complaint,
around 15 lakh cubic metres of
toxic water and effluents were dis-
charged into the Damsala nullah
over a month instead of sending it
to the effluent treatment plant of the
mining major. Peeved over the de-
velopment, the complaint RK Singh
as well as the residents had lodged
complaints with the Union gov-
ernment’s Centralised Public
Grievance Redress and Monitoring
System as well as with Jajpur
District Collector and SPCB.

As directed by the CPCB, the
SPCB conducted a probe into the
charges but submitted a report
giving a clean chit to Vedanta.
The SPCB ruled out any discharge
of effluents into Damsala nullah

by Vedanta.

Later; the complainant RK Singh
lodged a complaint before the CPCB
July 6, 2021 alleging that the dis-
charge of effluents into Damsala
nullah has been proved. He alleged
that either the official of the SPCB
conducting the investigation is ig-
norant of the matter or has sub-
mitted a favourable report vielding
to pressures from Vedanta. He
urged the CPCB to conduct a fair
and impartial probe into the
charges.

Accordingly, the CPCB has sought
areply [rom SPCB asking the [at-
ter to clarify the charges made by
the complainant. Meanwhile, the
complainant Singh has filed several
reminders before the CPCB through
e-mails but the former Is yet to re-
spond 1o his queries.

Repeated attempts to contact the
SPCB regional officer Pramod
Kumar Behera on his phone failed
to vield any result as he did not pick
up the calls.
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well as local umon Hence yesterday | got call from LLC,
Kahapani and he reminded to pay his monthly amount on
account of Dipawall which is more delayed. Similarly the

undersigned is received telephonic calls frequently from
R 0, SPCB, Kalinga Nagar, DDM office etc. 1o meet and give
their amount in the office. If it is lingefing 1o meet the
requirerment of above Govl officials, they may anse statutory
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N

-kolkata@gov.in> Fri, Sep 12, 2025 at 10:31 /
To: pgngtkolkata <pgngtkclkata@gmail.com>

M Gmal , NGT Kolkata SPgngtkolkata@gmail.cc
Fwd: Vedanta poisoned dhamsa Nala sukinda
1 message

ational Green Tribunal, Eastern Zone Bench, Kolkata <ngtjudicial

Regards/qrex ¥

Judicial Section =fes aramy

National Green Tribunal / RS R sty
Eastern Zone Bench / g5 &g Ui,

New Town, Kolkata / 3 e, I - 700161
Ph./8U - 033-2324 0089

Email: ngtjudicr’al—kolkata@gov.in

e T T Forwvarded message SEE==momo=———
From: RK SINGH <g‘medal@rediffmail.com>

To: <ngtjudicial—kolkata@gov,in>

Date: Thu, 11 Sep 2025 22:36:19 +0530

Subject: Vedanta poisoned dhamsa Nala sukinda
SEE==ommm———— Forwarded meSSage e s T

I filed complaint with NGT KOLKATA BUT WAS ADVISED To FILE PROPER CASE .
I HAVE PROOFS AND WISH TO DEPOSE.

REGARDS. RK Singh. Independent Director ( Listed Company),DIN 1 0616965,&nbsp; BE Goldmedal, GATE Rank 14,Fcc
‘RQP 9337195659, RD 1 SATYENDRA NAGAR AURANGABAD 824101
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el B 125300

é. RO Jjpr. | T

May 23, 2020

& Messages and calls are end-to-end encrypted.
No one outside of this chat, not even WhatsApp,
Ccan read or listen to them, Tap to learn more,

Sir, shared WO of monitoring to
visiontech, they didn't confirm.
Presently we can't change rate.
Regards 8:43 AM

Company being run by RP as per
court order s Anale

I have requested him. He will talk to
you. 12:10 PM

Thanks Sir 1212PM &
May 24, 2020

He didn't speakif he can't do at
present rate,we will renew to present

team. 10:02 AM &

| called him,he is ready now. 10:29 AM -

& Message > @ B o



MW 4 4 141:520AM

é Mmeslmportantlssues [ THE SR

=& (Coelho; Patra;\You

November 2, 2020

Nanda S

Arrangement is being done to
discharge the flow from 300mm pipe
line directly to outside bypassing the

treatment facilities at ETP 744 AM

Nanda S

Arrangement js being done to discharge the flow
from 300mm pipe line directly to outside bypassing
the treatment facilities at ETP

As the ETP has lower handling
Capacity than the estimated
discharge.

PatrafA

Rudranarayan Jena

We want to shift our pumps to lower RL , after
that we can start ore production related work in
Kaltarangi Atta Mines

Okay, Jena babu.

7:46 AM

7:51 AM

¥ Forwarded many times

Message S © B o



© MEC 4 4 & 12:01 AM

@ https://mobile.twittercom/me_Vinayrbl, [1] €

Gaa, o sftarea @me_Vinayrbl - 1h

; |/ 994IE @VedantaLimited § @NavinAgarwal_V &

O AreTE ER dd o el gAR e g RulfET & o
& & fod sradife foma, Samsaa & wror Irew
@NavinAgarwal_V it @ g &1 1T e g @ T
@Aakhiri_Sach &% #R g 5191 & TR o&al &1 99
et

(&) enf&& =T @Aakhiri_Sach - 23h

TS & Ghher F anfareh anfior @3 & mame &
YT, TRAR T [ giam a=es orgw difiany war
& 91y ®f$aw ok @9 & fgm st 21
aakhirisach.com/2021/07/21/1ri...

C) 1 1 1 Q 2 2

\ o= sfaraa
y  @me_Vinayrbl

-

Replying to @me_Vinayrbl

@vs06183
@BhainsdehiWale
@mhadevkidiwani
@g_medal

@NTGLAWFIRM
fmecchiihhamein122

© Q al &



M Gmall NGT Kolkata <pgngtkolkata@gmail.com>

Fwd: Fw: Complaint alleging discharge of untreated mine water to Damsala Nallah by
Ostapal Chromite Mine of M/s FACOR Ltd...reg

1 message

National Green Tribunal, Eastern Zone Bench, Kolkata <ngtjudicial-kolkata@gov.in> Mon, Sep 15, 2025 at 11:00 AM
To: pgngtkolkata <pgngtkolkata@gmail.com>

Regards/dlaX w

Judicial Section <TRE STHFT

National Green Tribunal / IF1T §Rd 3fareor
Eastern Zone Bench /Uﬁm Tu1s,

New Town, Kolkata / = I3, BTl - 700161

Ph./ET% - 033-2324 0089
Email: ngtjudicial-kolkata@gov.in

============ Fgrwarded message ============

From: RK SINGH <g_medal@rediffmail.com>

To: "drngt "<dr.ngt@nic.in>, "ngtadmn "<ngt.admn@gmail.com=>, "ngtjudicial-kolkata "<ngtjudicial-kolkata@gov.in>

Cc: "paribesh1 "<paribesh1@ospcboard.org>, "Adcodishagovernor "<adc.odishagovernor@nic.in>

Date: Sat, 13 Sep 2025 09:32:36 +0530

Subject: Fw: Complaint alleging discharge of untreated mine water to Damsala Nallah by Ostapal Chromite Mine of M/s FACOR
Ltd...reg

Sir,

PFA,OSPCB MANIPULATED IN CONNIVANCE WITH VEDANTA-FACOR. PK BEHERA IS UNDER INVESTIGATIONS ON MY
PETITION TO GOVERNOR.

REGARDS. RK Singh. DIN 10616965, BE Goldmedal, GATE Rank 14,FCC RQP 9337195659, RD 1 SATYENDRA NAGAR
AURANGABAD 824101

From:paribesh1@aospcboard.org

Sent: Tue, 22 Jun 2021 14:43:17

To: Nazimuddin <nazim.cpcb@nic.in>, mke.cpch@gov.in, SANTOSH_KUMAR Kuanr <skkuanr@ospcboard.org>,
g_medal@rediffmail.com, replypl@rediffmail.com, rti4all@rediffmail.com, paramguru.biswa@gmail.com

Subject: Complaint alleging discharge of untreated mine water to Damsala Nallah by Ostapal Chromite Mine of M/s FACOR
Ltd...reg

Sir,
Please download the attachment enclosed herewith.

From
State Pollution Control Board,
Qdisha, Bhubaneswar

2 attachments
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Complain against Ashutosh
guru Add label

Meena Kashyap 23:21
to ncw, cp.snshrivastava, s... v

€«

eee

Dear sir

My self Meena working as intern with Vedanta
Resources working under Ashutosh Guru in online
mode selection has been done from intershala
website, | had just joined for before 2 days and
Ashutosh guru in the name of his assignment he has
told me that please called Mr Rajesh kumar singh, and
told me that pls told Mr Rajesh that | am working with
SFIO and told him that your file is comed under us,
what | have to do against, | was unware of the facts
that case is all ready in court, when | oppose Mr
Ashutosh that it's wrong he has given threaten to me,
that do otherwise | will not gives marks to you,
viewing that | had called Mr Rajesh, when | camed to
know about facts | resigned from the post and also
apologize to Mr Rajesh for the same, pls do the
appropriate action against Ashutosh Guru. Details of
Ashutosh guru

+91 77989 85875

Thanks and Regard

Meena kashyap



